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OKS(VC)/TVR(MA) 

c-v 
	.13-2-1995 

It is well settled that one 

cannot clajrn2 O.As at a time and that 

is the only point raised in this 

application. Hence, this application 

is dismissed at the admission stage 

itself after having heard Shri M.R. 

Achar very elaborately. 

(T.v. RAMNAN) 
	

(P.K. SHYArnUNDA)/ 

NEMBER(A) 
	

VICE CHAIRMPN 

Centl
~Of~flcef 

Adm sttive Tribunal 
Bangalore Bench 

Banga lore 


